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HOUSE, COPERNICUS MARG, NEW DELHI,  

O.A. No. 350 of 2025,  
(Under section 14 r/w Section 15 and 16(1) of the National Green Tribunal Act, 2010) 

 
In the mater. Of :- 
 

Dr. Sandeep Pahal                  v.        State of Uttar Pradesh & Ors. 
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Date : 25-02-2026                                                                                               Applicant  

 
 
 

Dr Sandeep Pahal S/o Shobir Singh 
R/o 306, Western Kutchery Road, Meerut, 

Uttar Pradesh-250002 
E-Mail: sandeepahal13@gmail.com 

Ph: 9837030700 
 
 

Through counsel 
 
 

Satyabeer Singh, Advocate 
Counsel for the Applicant  

B-18B, Lower Ground Floor, 
B-Block, Kalkaji, New Delhi-110019, 

Ph: 9927017907 
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IN THE NATIONAL GREEN CRIMINAL PRINCIPAL BENCH, FARID COURT 
HOUSE, COPERNICUS MARG, NEW DELHI,  

O.A. No. 350 of 2025,  
(Under section 14 r/w Section 15 and 16(1) of the National Green Tribunal Act, 2010) 

 
In the mater. Of :- 
 

Dr. Sandeep Pahal                  v.        State of Uttar Pradesh & Ors. 
 

 
Affidavit 

 
                I, Dr Sandeep Pahal S/o Sh. Shobir Singh, age about 54 years, 306, Western 

Kutcheri Road, Meerut, Uttar Pradesh – 250002, E-Mail: sandeepahal13@gmail.com , Ph: 

9837030700 do hereby solemnly affirm and declare as under:-  

1. That being the Applicant in the caption Original Application, I am fully competent to swear 

the present affidavit and convergent with the facts, circumstances and records of the present 

case. 

2. That the severity of the water pollution is more than what has been reported by the Uttar 

Pradesh Pollution Control Board and exist for a long period of time. The people living in the 

vicinity of the Sugar Mill are facing life threatening diseases as an aftermath of the severe 

water pollution. 

3. That the penalty imposed by the Uttar Pradesh Pollution Control Board is not sufficient to 

compensate what are the losses sustain to the nearby population and therefore required to be 

impose the heavy penalty or compensation in the welfare of the nearby population. 

4. That the water pollution extended to the river, Kali Nadi, also, which is looking like a black 

road. The water flowing in the river Kali Nadi causing severe water pollution and grave 

threat to the people living on the places through where the river is passing. The photographs 

showing severe water pollution are annexed here with as Annexure-FSA/1. 
5. That this Honourable Tribunal in various its judgements has laid down that the factories like 

sugar mill will operate with zero discharge and therefore imposing penalty only for the 

water pollution in past is not sufficient, it require further steps to be taken for future also, 

that no water pollution will be caused by the Sugar Mill in future. 

 

DEPONENT 
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VERIFICATION 

                                  I, Dr Sandeep Pahal S/o Sh. Shobir Singh,  R/o  Shobir Singh, age about 

54 years, 306, Western Kutcheri Road, Meerut, Uttar Pradesh – 250002, E-Mail: 

sandeepahal13@gmail.com , Ph: 9837030700 do hereby verify and declare that the contents 

of para 1 to 4 Of the above affidavit are true to my personal knowledge, and that I have not 

surprised any material facts 

Verified at Modinagar, Ghaziabad, Uttar Pradesh on 24–02–2026 

 

DEPONENT 
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Satyabeer Singh <sbsinghcounsel@gmail.com>

Service of Supplementary affidavit with additional
facts
1 message

Satyabeer Singh <sbsinghcounsel@gmail.com> Wed, Feb 25, 2026 at
9:33 AM

To: pccf-up@nic.in, "info@uppcb.in" <info@uppcb.in>,
"romuzaffarnagar@uppcb.in" <romuzaffarnagar@uppcb.in>,
"info@trivenigroup.com" <info@trivenigroup.com>

Kindly find the Attachment of Supplementary Affidavit with Additional Facts

Supp Affidavit.pdf
14429K

25/02/2026, 09:33 Gmail - Service of Supplementary affidavit with additional facts

https://mail.google.com/mail/u/0/?ik=997909e83b&view=pt&search=all&permthid=thread-a:r-914414394… 1/1
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